HIGH COURT OF DELHI AT NEW DELHI ,)Q 1

..... /Genl./OC/IT & ST/DI
Dated ﬂlloqflzt Ii

NOTICE

Applications are invited from advocates practising on Income Tax and Sales Tax side in Delhi
having three years practice as an advocate on the last date of submission of application and in orm
should not be less than Rs. 24,000/- per annum during the preceding two years, for appoiniment
Oath Commissioners (03 for Income Tax & 03 for Sales Tax). Applications in the following proform
may be sent to the O.S.D. (Genl.-Admn.), Delhi ngh Court, New Delhi, so as to reach this Courl on or
before 24/07/2014.

1. ‘Name b . eI |

|2. Father s/Husband s Name 7 l
3 [Date of Birth 2 )

4. Date of Enrollment as an advocate with Bar Council of De|h|

alongwnth Enrollment No: (Attach Enroliment Certificate) l

5 Name of Bar Assocratron with which registered and

Reglstratlon No. 5

6. Average Annual lncome (Attach Proof of Income on|

lAffrdawt clearly mentioning that “average annual

income is not less than Rs........cccce.... /- per annum”l

‘during the preceding two years except in case of
handicapped/disabled and lady Advocates who are
drvorceelw1dow/smgle) l

i7. - Reeldentral Address with Te.ephone No
8. Ofﬂce Address with Telephone No.
9. Court where malnly practlsmg

10. Whether earlier appointed as Oath Commrssroner by this |
l | Court? If yes, give particulars

11 Whether earlier appointed as Oath Commissioner by the‘
Gowvt. of NCT of Delhr’? If If yes, give partloulars
| 12. | Reference of two Advocates of -ten years standlng or ofl

other respectable persons.

113. Any special reason, the applicant wants to adduce |n
support of hls/her appllcatlon
505//’

(S.P. Singh)
Joint Registrar (Genl.)
for Registrar General

|68 3- Sos
Endst. No............. /Genl/OC/IT&ST/DHC Dated ..0. !.‘.?..’..j..‘.?.}.f!

Copy with two spare copies forwarded to: Ll wE

1. ' The President, Delhi Income Tax Bar Assocnatron Central Wlth ‘he request that the
Revenue Building, |.P. Estates, New Delhi. 'notice be displayed on the !

2. The Secretary,ﬁbreﬁuTnooﬂme Tax Bar Assoc:atron Central‘Board o the Association

Revenue Building, |.P. Estate, New Delhi. | Uplemsie - website and also
B - R ,,dglven wide publicity by circulation

3. The Pre5|dent Sales Tax Bar Assocratlon Blkrlkar Bhavan, amongst the members ol tll
|.P. Estate, New Delhi. Bar, under intimation fo this

! 4. The Secretary, séléé Tax Bar Association, Blkrlkar Bhavan | Court.

|.P. Estate, New Delhi.

75. ' The Dlstnct & Sessrons Judge (Hgrs), Delhl with the request that notice be got affixed on tl
'Notice Boards of Tis Hazari, Patiala House, Karkardooma, Rohini, Saket and Dwarka Couris and
be uploaded on the web site of the concerned Court, under intimation to this
|Court.

| 8- ‘Notice éoard, lf)_elhriiHigh Court Bar Association, New Deihi.

Ceott)es

“S.P. singh)
Joint Registrar (Genl.)
for Registrar General.




